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Copy

In pursuance of the recommenda-
#ions made by the Public Accounts
Committee in paragraph 120 of their
110th Report it has been decided to
appoint a high level Committee to
weview the working of the Employees
Provident Fund Organisation with spe-
«iml reference to the problem of moun-
‘ting arrears of provident fund contri-
Batiens. The Tommittee will also go
into the adequacies of the existing
wegulatory and penal provisions of the
Employees Provident Fund and Mis-
cellaneous Provisions Act and the
Schemes framed thereunder and to
suggest amendments considered neces-
=ary. The composition of the Commit.
‘tee shall he as follows:

@hairman: Shri G. Ramanujam.

Members
1. Shri M. Ghose.

2. Xumari Kusam J.ata Mittal
Additional Secretary,
Economic Affairs, New Delhi.

3. Shr1 O V. Kuruvilla,
Chairman Central Board of
Direct Taxes,

New Delhi.

4, Shri R. K. A Subramanya,
Additional Secretaty,
Ministry of Labeur,

New Delhi.

S. Shri G. V. Ramakrishna
Additional Secretary, '
Ministry of Industry,
New Delhi.

2. The Committee shall also have a
Member-Secretary who will be no-
minated separately.
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3. The Committee is require& to
submit its report within 6 months.

4, It has been tentatively decided to
hold the first meeting of the Comse
mittee in Shram Shaktj Bhavan on the
14th Apri]l at 11 AM.

Sdl- (R. K. A. Subramanya)
Additional Secretary.

Strike by Employees of EPF
Organisation

4559. SHRI VIJAY KUMAR YA-
DAV: Will the Minister of LABOUR
be pleased tp state:

(a) whether the employees of the
Employees’ Provident Fund Organisa-
tion had been on strike from June 18th
to June 20th, 1980 to express their
resentment on the delay in implemen-
tation of the unanimous recommenda-
tion of the Pay Committee; and

(b) if so, the detailg thereof and
Government reactions thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
T. ANJIAH): (a) Yes. The strike
was observed in some regional cffices
on 18-6-80, but thereafter on appeal
made by the Labour Minister, the
strike was called off on 18-6-1980 it-
self. However, the strike continued
in certain regional|sub-regional offi-
ces on 18-6-1980 and 19-6-1980.

(b) The interim recommendations
of the Pay Committee have been re-
ceived by Government. Decisions
have been taken on recommendations
relating to washing allowance, house
rent al'owance and encashment of
leave. Decisions on other recommen-
dations are alsp likely to be finalized
soon.

Nore: —Shri R. Ramakrishna Joint Secretary,

Ministry of Commerce

(Department of Textiles) has alsobeen appointed as a Member of the
high level Committee vide subsequentorder of even number dated the 24tn

~June, 1980.
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News item, captioned “P. M. urged to
support Tibet's cause”

4560. SHRI MOHD. ASAR AHMAD:
Will the Minister of EXTERNAL AP-
?AIRS be pleased tqy state;

(a) whether his attention has been
drawn to a news-item appearing in the
Hindus‘an Times dated 17th June,
1980 under the caption “P. M. urged
to support Tibet's cause’;

(b) whether any letter or memo-
randum has been received by Govern-
ment on 16th June, 1980 from Tibetian
National Voluntary Defence Force or
any other Organisation;

(c) if so, what are itg contents; and

(d) if so, what is the reaction of
Government in this respect?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIM-
HA RAO): (a) and (b). Yes Sir.

(¢) and (d). The contents of this
memorandum have been summarised
in the Hindustan Times report re-
ferred to in the question. It has been
the consistent policy of the Govern-
ment of India that Tibet is an in-
tegral part of the Peonple’s Republi~
of China. Government c¢f India have
no intention of interfering in the
interna) affairs of any other country.

Completion of Nuclear Fuel Treatment
Plant by Pakistan

4561. SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of EX-
TERNAL AFFAIRS be plrased to
state:

(a) whether Government have taken
note of the reported comp.etion of the
construction of the Nuclear Fuel
Treatment Plant py Pakistan;

(b) whether Government were
aware of sending by French firms/
companies Planes and other materials
needed to complete the Project;

(¢) whether Government have asx-
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ed the Indian Embassy in Paris to
watch over these developments; and

(d) if not; reasong therefor?

THE MINISTER OF EXTEI*NAL
AFFAIRS (SHRI'P. V. NARASIM
HaA RAO): (a) and (B). Govermment
have seen press reports to the effect
that a nuclear fuel reprocessing plant
is being assembled at the Chashma
Nuclear Complex near Lahore and
that some European companieg are
continuing to supply parts and equip—
ment needed for the plant.

(¢) Yes, Sir.

(d) Does not arise.

Principals of Riilway Higher Seceem-—
dary Schoo!s

4562. SHRI SUDHIR KUMAR GIRE:-
Will the Minister of RAILWAYS be
pleased to state:

(2) whether the gervices of the
Principals of the Railway Higher
Secondary School!s are transferable;

L) if g0, whetheor it is g fact that
the Principal of the South Eastexm
Railway Boys' Higher Secondary
Schoo] at Kharazpur, Midnapore, West
Bengal has been allowed to stay in the
same schoo] for about 16 years;

(c) whether the said Principgal com—
pelled the students belonging to both
the Railw:y emn.oyces and the nom
Railway parents to pay tuilicii fees
for the months of January {0 March,
1930 in violation of the dirccltives of
the Government of West Bengal axd
the Chief Persoanel Officer, Soutis
Eastern Railway; and

(d) whether it is a fact thag the
money collected by him by selling
T.B. Seals to about 1900 regular am@
600 Madhyamik and Higher Secon-
dary students is not wholly deposited
with the authorities concerned?





